Annexure 8

Name of the corporate debtor: Future Brands Limited

Date of commencement of CIRP: 16-06-2026

List of Creditors Updated on: 07-10-2026

List of operational creditors (Other than Workmen and Employees and Government Dues)

Amount in Rs.)

Details of claim received

Details of claim admitted

Amount | Amount of
Sl . o i of any mutual Amount of claim Amount of claim Remarks, if
Name of creditor % of voting . ' 0 ! )
No. Date of Amount claimed | AMeUnt of claim | Nature of Aml;m::cc:r‘i,:red . :/n:::t;llt) V:'g‘:tl;:r sharein | continge dues, that not admitted under verification any
receipt admitted claim 4 ¥ y CoC, if | ntclaim | may be setoff
interest guarantee | party? .
applicable
Partial claim is
admitted, few
details are
. Operational pending from
| MUEGIntme o, 072026 78,858.00 67,058.00 | Creditor - - - No - - - - 11,800.00 |  claimant
India Pvt Ltd .
Services therefore the
amount is
under
verification
Claim is
National Operational adml(;c;eiihl;ased
2 Securities 06.07.2026 6,10,507.40 6,10,507.40 Creditor - - - No - - - - - . .
. . information/do
Depository Ltd Services
cuments
provided
Claim is not
. admitted based
Future Operational on the books of
3 Entertainment | 27.07.2026 1,50,00,00,000.00 - Creditor - - - No - - - 1,50,00,00,000.00 -
. acocunts of the
Pvt. Ltd Services
Corporate
Debtor.
Claim is
Central ) admitted based
Depositor Operational on the
4 -pository 04.09.2026 7,17,224.17 7,17,224.17 Creditor - - - No - - - - - . ;
Services (India) ) information/do
- Services
Limited cuments
provided
1,50,14,06,589.57 13,94,789.57 0.00 0.00 0.00 - - - 1,50,00,00,000.00 11,800.00




